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c nt 01 m ur s 'has been com-
municated to the St te Government. 

(iU Di scminati n f information on 
ways of bctter maint~nance and 
driving to reduce pollution and for 
1'u 1 con ervation. 

(iii) ormulation of emi ion standard 
in respect of different categori s of 
vehicles. 

(iv) Certificates of fitnc 
year old vehi les in 

for fifteen 
Ihi. 

(v) Prog! ssive reduction of lead 
content in motor pirit. 

(vi) Public awaren .S5 campaigns to 
sen itize pub Ii opinion. 

(b) No, Sir. 

Vi it of ungarian Defenc Minister 

462. 
Will tb 
to state: 

SHRl GURU AS KAMAT: 
Minister of DE ENe be pleased 

(a) whether Hungarian Defence 
Minister visited India and had discussions 
with the Indian Government officials; and 

(b) jf 0 the nature of discussions 
held and the outcome thereof? 

THE MINIST 'R 0 STAT IN THE 
DEPARTME T 0 DEP C RES RCH 
AND VELOPM NT (SHRI ARUN 
SINGH): (a) Y s Sir. The Minister of 
Def nce of th ungarian People s 
R public vi it d Indi in the first week of 
November 1985 and held discussion with 
Shri Sukh Ram, Raksha Rajya Mantri aud 
official f Gov rnment of India. 

(b) It wi'U not be in the public interest 
to disclose details of the discus ions hr.ld 
with the Hungarian Defence Minister. 

Implement don of Punjab greement 

464. SH MAT G TA MUKHBR-
Wil the Minist of HOM 

A R,S b pI' d to stat the step 
being t n for the imp! menta ti n of thc 
variou cl u c of agreemen reached bet-
w en th 'Prim ini t r and late Shri 
H reh d Singh ngo al n unjab 

. Probl m 'l 
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THE M NISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN) : Government 
have taken several teps for implementa-
tion of tb variou points mention d in t.be 
Memorandum of S ttlem nt on Punjab 
Action to make ex-gratia payment to tbe 
next of kin of those killed in incidents of 
mob violence etc. as w 11 as relief for los 
of moveable and immoveable properly has 
been taken. 

Mini try of Defence are taking steps to 
ab orb 237 discharg d army per onnel. 

The juri diction of Sbri Justjce Rang. 
nath Mi hra Commi'sion has been extended 
to cover th disturbances at Chas (Bokaro) 
Tehsil and kanpur. A Commissjon consis. 
ting of Shri Justice K.K. Mathew ha been 
appointed for determining pacific Hindj. 
peaking area of Punj'lb which should go 

to Hnryana in' licu of handigarh. 

Notifications declaring the State of 
Punjab and Chandigarh (UT) as disturbed 
areas under the Armed orees (Punjab and 
Chandigarh) Special power Act, 1983 
have b en rescind d and the Terrorist 
Affected Ar as (Special Curts) Act, 1984 
has been am nded. Th Prime Minister 
has addressed th Chief Ministers of States 
in regard to protection of intere ts of 
minorities. or promotion of Punjabi 
language, certain steps uch as a 81 tance 
for Publication of Punjabi books, assistance 
for facilitating preparation of text books in 
Punjabi for usc at Univi;fsity level etc. as ' 
well a tran 1 tion of certain books into 
other language from Punja bi are being 
taken. 

Ministry of Water Resources i taking 
te 8 to constitute a Tribunal in regard to , 
haring of dYer water. 

Muna Commitfee Recommendations on 
J II Reforms 

465. SHRI THAMPA THOMAS: 
SHRI MUKUL WASNIK : 
SHR K. S., RAO : 
SHR V LAS MUTTBMWAR : 

Win the Minister of H ME AFFAIRS 
b pleased to tate: 

(a) whether the Ju tic Mulla Com-
mitt on Jail Reform had made certain 
concrete ,reoommendations ; 




